India ready to face Kyrgyz Republic in second tie

finding the net, it seemed like the pressure had been released off their shoulders. Even inside
the Blue Tigresses training after the game, the mood seemed to have lifted, jokes were more
easily cracked and a free-flowing energy that had previously seemed contained. At the last
training session before the second game, Thomas Dennerby encouraged the players to keep
their smiles up but also set a new target for the encounter.

BISHKEK: After registering a comprehensive victory over the hosts in the first game of the
AFC Women's Olympic Qualifiers Round 1, India hopes to carry on the momentum into the
second leg to be played on Friday. After a long drought without a win, the Blue Tigresses
opened their account for the year with a 5-0 win against the Kyrgyz Republic in the opening
game at the Dolen Omurzakov Stadium on Tuesday, April 4. With four different goalscorers

Bangladesh win one-off Test

against Ireland by 7 wickets

AGENCIES
Mirpur

Bangladesh wrapped up its one-off
cricket Test against Ireland with a
seven-wicket win just after lunch on
the fourth day on Friday.

Bangladesh scored 369 and 138-3
while Ireland was 214 and 292 in its
innings.

Mushfiqur Rahim. who scored 126
in the first innings, completed the
match for Bangladesh with 51 not
out, joined by Mominul Hague’s un-
beaten 20.

Liton Das gave Bangladesh a flu-
ent start before he was bowled by
pacer Mark Adair for 23. Offspinner
Andy McBrine, who registered best
figures by an Irish bowler with 6-118
in the first innings, then had Naj-
mul Hossain caught by skipper An-
drew Balbirnie for 4, with
Bangladesh at 43-2.

But Tamim and Mushfiqur en-
sured the team would be on course
of a victory, sharing 46 runs for
third wicket.

Bangladesh earlier took 36 min-
utes to wrap up Ireland’s second in-
nings for 292 after the visitors re-
sumed on 286-6.

Pace bowler Ebadot Hossain rat-
tled the stumps of McBrine in the
fifth over of the day after he added
just one run to his overnight 71 to be
out on his career-best 72. Ebadot
then dismissed Graham Hume for
14, caught by Das to finish with 3-37.

After falling to 51-5 on the third
morning and facing an innings de-
feat against the much-vaunted spin
attack of Bangladesh, the Irish team
dug in and grittily batted out the
third day to give themselves faint
hope.

Lorcan Tucker hit a century, com-
plemented by career-best half-cen-

turies by Harry Tector and Andy
McBrine, to help Ireland survive
day three and reach stumps on 286-
8, leading Bangladesh by 131 runs.

On Friday, the visitors added just
six runs to their overnight total.
Tucker, who made 108 off 162 balls
with 14 fours and one six, became
the second Irishman to hit a century
on debut after Kevin O’Brien. Tec-
tor followed his 50 in the first in-
nings with 56.

Left-arm spinner Taijul Islam was
the best bowler for Bangladesh with
4-90, following his 5-58 in the first in-
nings. Skipper Shakib Al Hasan,
who bowled only 13 overs, took 2-20.

Earlier, Bangladesh took a 155-run
lead in the first innings.

Bangladesh’s Liton Das plays a shot during
the fourth day of the Test against Ireland at
the Sher-e-Bangla National Cricket Stadium
in Dhaka on Friday arp
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Pak appoint Nida Dar as skipper

of women'’s cricket team

ISLAMABAD: Pakistan have decided to replace Bismah
Maroof who stepped down from the captaincy role after
the ICC Women's T20 World Cup 2023. Bismah has been
replaced by veteran all-rounder Nida Dar. Along with this
Mark Coles has also been confirmed as the new head
coach, a role he had occupied previously between 2017
and 2019. In another change, former Test cricketer
Saleem Jaffar was named as the chair of the Women'’s
Selection Committee. Having played 130 T20Is and 99
ODls, Nida is one of the most experienced players in
Pakistan’s camp and is the leading wicket-taker in

Churchill Brothers seal their place
in Super Cup Group Stage

MANUJERI: The last spot in the Group Stages of the
Super Cup was snatched away in style by Goa giants
Churchill Brothers as they earned a dominant 6-0
victory over Real Kashmir at the Payyanad Stadium

& Ed here on Thursday. Liberian striker Ansumana Kromah
AN . : .
B was the star performer with four goals against his
’E § name. After their engaging highly spirited rivalry in
EE s the I-League only a few months ago, Thursday’s
A 5 knock-out encounter was a complete contradiction, as
iy Churchill Bothers enjoyed total control over the
EH proceedings. The competitive edge of the match was
1 completely wiped off in the first half when the
S A _ winners raced to a 3-0 lead before the referee blew
53 ?E £3 (L 22\ for a breather. The scenario hardly changed in the
§ 3 o ¢ second half, either, as the men from Srinagar could
i i g+ = ‘ hardly put up a fightback to end their miseries.
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RR skipper Samson may lead India soon: ABD

AGENCIES
Mumbai

last season.
Complimenting San-

captain there, and I
think it will do his

scored 3,138 runs at an aver-
age of 30.46 making him the

Gurbux Singh on winning Hockey India
Major Dhyan Chand Lifetime
Achievement Award 2022

Appreciating Sanju Samson
for the brilliant captaincy of
Rajasthan Royals and his
cool composure, former
South Africa captain AB de
Villiers said that if the
right-handed batter contin-
ues to put up some good
shows for Team India in the
coming years, he will not be
surprised to see him as the
captain of Playing eleven in
the next one or two years.

Samson has recently be-
come the leading run-scorer
for Rajasthan Royals in all
T20s.

In the ongoing game
against Punjab Kings, Sam-
son, chasing a total of 198,
amassed 42(25), smashing
five fours and a solitary six.
Samson is the only second

ju Samson’s brilliant
captaincy, former
South Africa cap-
tain AB de Villiers /
said Sanju Samson
is an incredible §

taincy, it is his it is
cool composure that
always stands
out. He nev-
er seems
to be
fussed by =
anything,
and as a
captain, that is a good sign.
AB de Villiers said on
JioCinema, “But I think
he’s got all the credentials to
be a wonderful captain. Who
knows, possibly even one
day in a year or two or
three’s time, in one of the

. cricket the world of
good. If he can stay
as captain for long
periods, I think
he’s going to go
places with it.” Ac-
cording to de Villiers,
if the right-handed
batter continues to
put up some good

= shows for Team

=

,//f_

,India in the
coming years,
he will not be

— surprised to

=N see him as the

captain of Team 11 in the
next one or two years.
Suffice to say, Sanju has
completely blended into his
role as a captain proving
himself as one of the best

‘Young Captains’ India has

ever seen.

leading run-scorer for his
franchise. He has scored two
centuries and 18 fifties for
his side, with the best score
of 119. His runs have come
at a strike rate of 137.99.

Samson has overtaken
Ajinkya Rahane, another
India middle-order batter
who has played for RR. In
106 matches for RR, he has
scored 3,098 runs at an aver-
age of 35.60. He scored two
centuries and 21 fifties for
the side with the best score
of 105*.

Other notable run-scorers
for RR include Shane Wat-
son (2,474 runs in 84 match-
es with two tons and 14
fifties), Jos Buttler (2,377
runs in 60 matches with five
tons and 15 fifties) and
Rahul Dravid (1,324 runs in
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AGENCIES / New Delhi

“It was a real surprise for
me, shocking and a pleas-
ant one.” Those were the
words from the Indian
hockey legend Gurbux
Singh, as he reminisced
about the moment he was
presented with the pres-
tigious Hockey India Ma-
jor Dhyan Chand Life-
time Achievement
Award at the 5th Hockey
India Annual Awards
2022 held last month in
New Delhi.

The two-time Olympic
medallist shared the feel-
ing of winning the life-
time achievement award
and spoke on a variety of

the most’

Indian hockey domestic
structure in an official
statement released by
Hockey India.

“lI am 88 today and
whatever I have been
able to do for hockey, I've
always enjoyed it. Even
to this day, at this stage, I
become part of it in
whatever small way pos-
sible. In my 65 years of
hockey life, I've enjoyed
doing everything and I
take great pride in doing
this. I've been a player, a
coach, an international
hockey umpire, manager,
I’ve been secretary of the
Bengal Hockey Associa-
tion for 18 years as well,
so everything I've done

Olympic champion sprinter

Holub-Kowalik suspends career
WARSAW: Two-time Olympic medalist, Polish sprinter
Malgorzata Holub-Kowalik announced that she is
pregnant and will suspend her career. She also revealed
that she does not know whether she will return to the
track. The 30-year-old earned two medals for Poland
during the 2020 Tokyo Olympic Games, as she stood on
the highest podium in the women’s 4x400m relay and
secured a bronze in a mixed relay. “I'm really happy. I'm
preparing for the most important moment in my life. |
was dreaming about being a mother. | always repeated
that family is the top value for me. | know my body very
well so | thought that something was going to happen. |
went to the doctor, who confirmed that I'm pregnant.
That's why | have to suspend my career,” she explained in
an interview with Polish media.

Rhett to join Indian men’s hockey

team as analytical coach

NEW DELHI: Hockey India on Friday announced that
Rhett Halkett and Alan Tan will join the support staff of
the Indian men’s hockey team in their new roles as
analytical coach and scientific advisor respectively. The
governing body of Hockey in India has earlier announced
Craig Fulton as the new chief coach for the men’s hockey
team. Hockey India also announced that former Japan
women'’s hockey team head coach Anthony Farry will fill
in the position of analytical coach of the Indian women's

captain to lead Rajasthan formats in the India team, In 118 matches for Ra- 52 matches with seven topics including the re- in hockey, I’ve thorough- hockey team.
Royals to the finale in the he could very easily be the jasthan Royals, Samson has fifties). cent developments in the ly enjoyed it.
/
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caprRIGLOBAL CAPRI GLOBAL CAPITAL LIMITED N— SCHEDULE | PUBLIC NOTICE PUBLIC NOTICE
cariiat Limien Registered & Corporate Office *~ 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013 FORMA NOTICE IS HEREBY GIVEN TO PUBLIC AT LARGE THAT Notice is hereby given that my clients
Circle Office :- Capri Global Capital Limited 9B, 2nd Floor, Pusa Road, New Delhi — 110060 PUBLIC ANNOUNCEMENT MAHAVIR ASHISH COOPERATIVE HOUSING SOCIETY LTD. have negotiated to purchase from MS.

interest thereon.

APPENDIX IV POSSESSION NOTICE (for immovable propert

Whereas, the undersigned being the Authorized Officer of Capri Global Capital Limited (CGCL) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers
conferred under section13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice(s)
issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the
amount mentioned in the notice within 60 days from the date of receipt of the said notice. The borrower having failed to
repay the amount, notice is hereby given to the Borrower(s)/Guarantor(s) and the public in general that the undersigned
has taken possession of the property described herein below in exercise of powers conferred on him under Sub-Section
(4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The borrower's
attention is invited to provisions of sub —section (8) of section 13 of the Act, in respect of time available, to redeemthe
secured assets. The borrower in particular and the public in general are hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of CGCL for an amount as mentioned herein under with

S.| Name of the Borrower(s) / Description of Secured Asset Demand Notice]  Date of
N.| Guarantor(s) (Immovable Property) Date & Amount| Possession
1./(Loan Account No. All Piece and Parcel of Entire 11th and 12th Floor,| 20-01-2023 | 04-04-2023
LNCGCMUMTLO0000005270  |Byilding No. 2, Shiv Valley, Godrej Hill Road, Kalyan Rs.
of our Mumbai Branch) West, Thane, Maharashtra — 421301, alongwith|g 17,53,794/-
Wadhwa Buildcon Lip Construction thereon Present and Future both; and| = '~ "
(Borrower) bounded as: East By: Internal Road, West By: Internal
Mrs. Lata Suresh Wadhwa , |Road, North By: Godrej Hill, South By: Internal Road
Ankit Suresh Wadhwa ,
Ashish Suresh Wadhwa , Late.
Suresh Lakhomal Wadhwa
(Through His Legal Heirs)
(Co-Borrower)
2.|(Loan Account No. All that piece and parcel of Property bearing Flat No.| 12-01-2023 | 04-04-2023
LNMECHN000061569 of our |05, Second floor, area admeasuring 650 Sq Fts., Rs.
Pimpri-Chinchwad Branch)  |Grampanchayat Milkat No. 1768, Old No. 1557/1 and | 36,18,253/-
Rajasthan Sweet Mart Flat No. 07, Second floor, area admeasuring 750 Sq| ~ '
(Borrower) Fts., Grampanchayat Milkat No. 1769, Old No. 1557/6
Kamalkishor Babulal Avasthi, |Jivdani Building, Survey No. 130/3/A/ (3+4+1),
Manjudevi Kamalkishor Manchar, Taluka Ambegaon (Ghodegaon), Pune,
Avasthi,Chetan Babulalji Maharashtra - 410503
Avasthi(Co-Borrower)
3.|(Loan Account No. All Piece and Parcel of Flat No. 22, area admeasuring| 16-01-2023 | 04-04-2023
LNMEPUN000010496 of our 575 Sq_ Ft, I.e. 53.43 Sq. Mts. On Third Floor, Building Rs.
Pune Branch) A, Shivpratap Housing Society Limited, Village| 2g,15,478/-
Pawar Bandhu Suppliers Sangavi, Constructed on Survey No 8/1 A/2, Taluka| = ' "
(Borrower) Haveli District Pune, Maharashtra 411027
Vishal Hiralal Pawar,Hiralal
Chima Pawar,Mangal Hiralal
Pawar (Co-Borrower)

Place MAHARASHTRA Date : 08-04-2023 Sd/- (Authorised Officer) For Capri Global Capital Limited (CGCL)

(Regulation 14 of Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF UNFORS RAYSAFE
(INDIA) PRIVATE LIMITED

Name of Corporate Person Unfors Raysafe (India) Private Limited
Date of Incorporation of Corporate Person| 12/08/2008

Authority under which Corporate Person | ROC - Mumbai
is incorporated / Registered
Corporate Identity Number of Corporate | U80301MH2008FTC185751

Person
Address of the Registered Office &
Principal Office (if any) of Corporate

21, Blue Chip Industrial Estate No. 1,
Golani Industrial Complex, Waliv,

Person Vasai (East) Dist. Palghar,
Maharashtra-401208

Liquidation Commencement Date of 06/04/2023

Corporate Person

Name, Address, Email Address, DINESH KUMAR DEORA

Telephone Number and the Registration | Registered Address:

Number of the Liquidator B-202, ABT Apartment, Rani Sati Marg,
Malad (East), Near Navjivan School,
Mumbai-400097

Office Address: (For Correspondence)
#205, Nadiadwala Market, Poddar Road,
Malad (East), Mumbai-400097

Phone Nos.: 022-28443641, 9321018355
Email Id: dinesh.deora@yahoo.com
Registration Details with IBBI:
IBBI/IPA-002/IP-N00958/2020-2021/13041
05/05/2023

Notice is hereby given that the Unfors Raysafe (India) Private Limited has commenced
Voluntary Liquidation on 6" April,2023.

The stakeholders of Unfors Raysafe (India) Private Limited are hereby called upon to
submit a proof of their claims, on or before 5" May,2023 to the liquidator at the address
mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 06-04-2023
Place: Mumbai

Last date for submission of claims

Sd/-
DINESH KUMAR DEORA

LIQUIDATOR OF UNFORS RAYSAFE (INDIA) PRIVATE LIMITED

bearing Registration No. BOM/HSG/5129 of 1977, having its registered office
at Plot No.35, Garodia Nagar, Ghatkopar East, Mumbai- 400077 and
THE GHATKOPAR NAMRATA CO-OPERATIVE HOUSING SOCIETY LTD.
bearing Registration No. BOM/HSG/6963 of 1981, having its registered office
at Plot No.36, Garodia Nagar, Ghatkopar East, Mumbai- 400077 have jointly
appointed namely M/s CAB CONSTRUCTIONS LLP for joint redevelopment of
their respective property more particularly described in the Schedule hereunder
written (‘the Property’).

Hence, further NOTICE is hereby given that M/s CAB CONSTRUCTIONS LLP
are in the process of carrying out redevelopment of the Property on such
terms, as have been agreed upon by and between the said Societies and

M/s CAB CONSTRUCTIONS LLP.

Any persons having any claim against or to the Property by way of sale, lease,
mortgage, gift, lien, charge, trust, maintenance, easement or otherwise
howsoever are required to make the same known in writing to the undersigned
at their office within 14 (Fourteen) days from the date of publication hereof
otherwise the redevelopment rights granted in favour of
M/s CABCONSTRUCTIONS LLP will be certified without reference to such
claim and the same will be considered as waived.

SCHEDULE HEREINABOVE REFERRED TO
1) ALL THAT piece and parcel of land bearing admeasuring 756.70 sq. mtrs.
(approximately equivalent to 8145.11 sq. ft.) together with the structure

and building standing thereon known as Mahavir Ashish situated at
Mahavir Ashish Co-Operative Housing Society Ltd, Plot No.35, T.PS. Il,
Garodia Nagar, Ghatkopar (East), Mumbai-400077 bearing CTS No. 195/45,
Village Ghatkopar, Taluka Kurla, District Greater Mumbai.

2) All that piece and parcel of land bearing admeasuring 760 sq. mirs.
(approximately equivalent to 8180.64 sq. ft.) together with the structure
and building standing thereon known as Namrata situate at The Ghatkopar
Namrata Co-operative Housing Society Ltd., Plot No.36, T.PS. lll, Garodia
Nagar, Ghatkopar (East), Mumbai-400077 bearing CTS No.195/45 of
Village Ghatkopar, Taluka Kurla, District Greater Mumbai.

Dated this 8th day of April 2023.
JINITA SHAH

Advocate and Solicitor
Shop No. 34, Parekh Market, MG Road, Ghatkopar (E), Mumbai- 400077.

RASHMI MENEZES owner of the Flat
No. 801, adm. 163.42 sq. mts., built-up
area, 8th Floor, Dev Chhaya, together
with Terrace adm. 69.68 sq. mts., and
together with 3 Car Parking Space adm.
10 sq. mts., situated at 2nd Hasnabad
Lane, Santacruz (West), Mumbai -
400054, C. T. S. No. E/890 of village
Bandra, Taluka Andheri, MSD and
together with the ten shares bearing
distinctive nos. 141 to 150 (both
inclusive) comprised in Share Certificate
No. 15 of Dev Chhaya C.H.S.L., (the said
property). All or any person or persons
including any banks, financial institutions
or any other party, having any claim,
right, title, demand or interest by virtue of
any sale, gift, lease, tenancy, license,
exchange, partition, mortgage, charge,
lien, inheritance, succession, trust,
maintenance, possession, easement,
agreement, lis-pendence, stay order,
attachment, decree, specific
performance or otherwise or any other
right of whatsoever nature are required/
called upon to convey their objection/s in
writing at the address mentioned below,
within (14) Fourteen days from issuance
of this notice, along with all supporting
documents relating to such claim, failing
which it shall be presumed that there
is/are no claim/s and such claim/s if any,
shall be considered to be waived and
abandoned in respect of the ‘said
property’.

Date: 8-4-23

Sd/-
Adv. Dinesh Jain

2061, Ground Floor, Rustomjee Ezone
Mall, Near Inorbit Mall, Opp. Ozone SBI
Bank, Malad West, Mumbai - 400 064

Assets Recovery Management Branch :
21, Veena Chambers. Mezzanine Floor,
Dalal Street, Nr. Bombay Stock Exchange, Fort,

44 |a) M/s. Dconindia Construction a) ¥74,65,000.00 Rs.1,33,79,583.44 as on 31.03.2023 plus further Not known to
b) Asset Recovery Branch, Mumbai b) ¥ 7,46,500.00 interest thereon w.e.f. 01.04.2023 at applicable] A.O. Symbolic
rate of interest, cost and charges till date. Possession

c) Flat No. B/37 on 4th floor, Building No. A/8, 9, 10 in

qﬁmamﬂgg Lm Union B?f'/ﬁo’é

Mumbai-400 001, MH.

Shree Mahavir Apartment Co op Hsg So Ltd Situated at

Mr. Sanjay Tembe - Mobile No. 8007112403
Mr. Jatin Salam - Mobile No. 9967917032

HIRT IRPR DT I9shH A Government of India Undertaking

Bk 21T
;. Corporation

41 |a) M/s Akshay Dughdalaya

c) Residential flat admeasuring
area , Being flat no 20, 3rd floor,

d) Mr. Hiraman R Roundhal

b) Asset Recovery Management Branch

Hsg Society Ltd , Near Panch parmeshwar Temple, Kissan
Nagar No 1, Thane, Maharashtra -400604

about 510 sq.fts. built up
Awing , Yeshwant Co Op

a) ¥ 49,86,000.00
b) ¥ 4,98,600.00

Rs 4,55,57,500.72 (Four Crore Fifty Five lakh
Fifty Seven Thousand Five Hundred and Paisa
Seventy Two only) as on 31.03.2023 plus further
interest thereon w.e.f 01.04.2023 at applicable
rate of interest, cost and charges till date.

Shri Sanjay Tembe Mobile No. 8007112403
Shri Jatin Salam - Mobile No0.9930278595
18.04.2023/03.00 PM to 5.00 PM

A.O. Symbolic

42 |a) M/s R M Metal

West: gulmohar Apartment
South:Filmalaya studio)

43 |a) M/s R M Metal

South:yashoda Apartment East:
Chouhan House)

Date : 07.04.2023
Place: Mumbai

b) Asset Recovery Management Branch

c) Flat no. 701, 7th floor, Wing-C, Building Known as
Mayflair Meridian Co-op. Housing Society Situated
at Ceaser Road, Amboli, Near Filmalaya Studio,
Andheri (West) Mumbai-400 058 Admeasuring 879.74
Sq. ft (Boundaries: East: ICICI bank staff Quarters

d) Mr. Ravi R. kothari & Mrs. Manjula R. Kothari

b) Asset Recovery Management Branch

¢) Shop no. S-1, on the Ground Floor Admeasuring about
140 sq.ft (Carpet area) in the building known as Sai Mahal
constructed on land bearing Survey no. 149/2, CTS no.
972/A/1, plot no. 28 of the Private scheme of Usman
Haji Babubhai Nadiadwala, lying being and situated
at Village: Pahadi, Malad (West) Mumbai 400 062, in
Registration District and Sub District of Mumbai City and
Mumbai Suburban. (Boundaries: North:Internal Road

d) Mr. Ramniklal Meghraj Jain

North: Ceaser Road

a) ¥ 3,93,00,000.00
b) ¥ 39,30,000.00

Rs.15,70,75,178.90 (Rupees Fifteen Crore
Seventy lakh Seventy Five thousand One
hundered Sevenety eight and paise Ninty Only) as
on 31.03.2023 plus further interest thereon w.e.f.
01.04.2023 at applicable rate of interest, cost and
charge till date

Mr. Sanjay Tembe - Mobile No. 8007112403

Mr. Jatin Salam - Mobile No. 9930278595
18.04.2023/11.00 PM to 1.00PM

A.O. Symbolic

Dee Mala Bunglow West:

a) 2 80,00,000.00
b) % 8,00,000.00

Rs.15,70,75,178.90 (Rupees Fifteen Crore
Seventy lakh Seventy Five thousand One
hundered Sevenety eight and paise Ninty Only) as
on 31.03.2023 plus further interest thereon w.e.f.
01.04.2023 at applicable rate of interest, cost and
charge till date

Mr. Sanjay Tembe - Mobile No. 8007112403

Mr. Jatin Salam - Mobile No. 9930278595
18.04.2023/11.00 PM to 1.00PM

A.O. Sym
Pc i

CTS No. 1860 of Dahisar Village, Near St Xavier’s High
School, Ratan Nagar, Deep Narayan Dube Road, Dahisar
(E) Mumbai — 400 068, Adm Built up area 553.00 sq. ft
(Boundaries: East:D N Dubey Road, West: Open Plot,
North:Ratandham, South:Greenway Building No.A7)

d) Mr. Arjunsingh K Charan & Mrs. Parash Kuwar
A Charan

19.04.2023 3:00 pm to 5:00 pm

45 |a) Mr. Samir Shailesh Sura, Ms. Mohina Shailesh|a) ¥ 1,88,00,000.00 |[Rs. 1,21,24,684.79 (Rupees One Crore Twenty Not known to
Sura, Mr. Shailesh Ramanlal Sura b) ¥ 18,80,000.00 One lakh Twenty Four thousand Six hundered| A.O. Symbolic
b) Asset Recovery Management Branch Eighty Four and paise Seventy Nine Only) as on Possession
c) Flat No. 901 on 9th floor, A Wing, Building Known as 31.03.2023 plus further interest thereon w.e.f.
‘Lotus Prestige’ Society Known as ‘ Doll Co. Op. Hsg 01.04.2023 at applicable rate of interest, cost and
Soc. Ltd.’ Situated at C.T.S No. 2, 2/1 to 2/18 of Village charge till date ]
Poisar, Behind Poisar Bus Depot, Bhat Lane, Off. S. V. Mr. Sanjay Tembe - Mobile No. 8007112403
Road, Kandivali (West), Mumbai 400067 Admeasuring Mr. Jatin Salam - Mobile No. 9930278595
carpet area 645.00 Sq. ft (Boundaries: East: Arjun 16.04.2023/3.00 PM to 5.00PM
Niwas West: Prathna Ekta Chsl North: Silver OAK A
Wing South:Poisar Depot)
d) Ms. Mohina Shailesh Sura & Mr. Samir Shailesh
Sura
46 |a) Ms. Pinky Chopra ,31,00,000.00 |Rs.15,96,48,334.17 as on 31.03.2023 plus further Physical

a)% 6

b) ¥ 63,10,000.00 Possession &
Second charge of

The Malad sahakari
bank Itd. for Total
Outstanding Rs.

4.12Crason

30.08.2020 plus

interest till date

interest thereon w.e.f. 01.04.2023 at applicable
rate of interest, cost and charges till date.
Mr.Sanjay Tembe, Mobile: 8007112403

Mr.Jatin Salam , Mobile No. 9930278595
19.04.2023/ 11.00 AM to 01.00 PM

b) Asset Recovery Management Branch

c) Amalgamated Flat no.101, 101A, 102 & 103, 1st
Floor, Om Palace Co opHsg Soc. Ltd., Near Union
Park, Harish Jain Chowk, Dr. Ambedkar Road, Pali Hill,
Khar(West), Mumbai-400052 admeasuring total builtup
area 2369 sq. ft. And total carpet area 1974 sq. ft

d) Mrs. Pinky Chopra

Bidders are requested to visit the Bank’s website www.unionbankofindia.co.in for detailed terms & conditions of E-Auction and other
details before submitting their Bids for taking part in the E-Auction. Bidder may also visit the website www.ibapi.in of Service Provider
Indian Banks Auction Properties Information (IBAPI) Portal.
The intending bidders must have valid e-mail ID to participate in on-line Auction. The terms and conditions of sale shall be strictly as
per the provisions of The Security Interest (Enforcement) Rules, 2002

STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) / RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002
This may also be treated as notice under Rule 8 (6) / Rule 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and
guarantor/s of the said loan about the holding of E-Auction Sale on the above mentioned date. For detailed terms and condition of
the sale, please refer to the linkprovided i.e www.unionbankofindia.co.in or https://www.ibapi.in, www.mstcecommerce.com

Sd/-
Authorised Officer, Union Bank of India
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PUBLIC NOTICE
The Notice is hereby given that Shri. Pritesh
Rameshbhai Sidhdhapura was joint owner
with Smt. Deepali Pritesh Sidhdhapura for all
that premises bearing Flat No. B/502 on Fifth
Floor, Chandrakant Residency Co-op. Hsg.
Soc. Ltd., 150 Feet Road, Padmavati Nagar,
Bhayander (W), Thane, Maharashtra - 401101
(“The Said Flat’); and were also holding Ten
(10) fully paid up shares with the face value
of Rs. 50/- each bearing distinctive serial
numbers from 451 to 460 (both inclusive)
issued vide share certificate no. 046, dated
31/10/2013 (‘the said Shares’).
Whereas, the said Shri. Pritesh Rameshbhai
Sidhdhapura, died intestate on 12th August,
2021 leaving behind only four (4) legal heirs
according to law by which he was governed
are namely; 1) Smt. Jyotiben Rameshbhai
Sidhdhapura (Mother of deceased person),
2) Smt. Deepali Pritesh Sidhdhapura (Widow
wife), 3) Miss. Bhavi Pritesh Sidhdhapura
(Daughter) and 4) Mr. Vivek Pritesh
Sidhdhapura (Son) (‘the said legal heirs”).
Therefore, Smt. Deepali Pritesh Sidhdhapura
is in process for transferring all the rights, title
and interest of the late Shri. Pritesh
Rameshbhai Sidhdhapura in the said Flat and
said shares for transfer of the society
membership solely in her name.
Under the referred circumstances the public
at large is hereby called upon to inform if any
person other than the said legal heirs having
any claim or objection against or in the said
Flat & Shares or any part thereof by way of
inheritance, bequest, gift, mortgage, loan,
possession, secured creditors or otherwise
howsoever/ whatsoever nature are hereby
requested to register their claim with
supporting documentary proof Only and make
the same known to the undersigned at B-108,
Achalgiri Bldg., Padmavati Nagar, 150Ft
Road, Bhayander (W), Thane-401101 and
Clo to Society Office of Chandrakant
Residency CHS LTD., 150 Feet Road,
Padmavati Nagar, Bhayander (W), Thane,
Maharashtra - 401101, within a period of 07
(Seven) days from the date of publication,
failing which such rights, interests, benefit,
claim, objections and/or demand of any nature
whatsoever, shall be deemed to have been
waived and/or abandoned and no such claim
will be deemed to exist and simultaneously
the Society shall be free to dealt with transfer
of the shares from the date of publication of
the notice till the date of expiry of its period.

Dated this 08th April, 2023.

PUBLIC NOTICE
Notice is hereby given to all
concerned that (1) Smt. JYOTI
ARUN BELANI, (2) Mrs. Kinjal
Yogesh Mehta (3) Mrs. Nehal
Bhavesh Chande claiming to be
legal heirs of Late Shri. Arun
Gangaram Belani Son of Late
Shri. Gangaram Vithaldas Belani
(Tenant) and claiming to be in
possession of Room No. 10
(previously numbered as Room
No.4), Plot No. 823, Pushpa Niwas
(now Ambe Mahal), P K ROAD,
PANCHRASTA, MULUND (WEST),
MUMBAI 400080, (The said
Room), has applied for transfer of
Tenancy rights and rent receipt of
the said Room to my client
SHIVSHAKTI BUILDERS (The
Landlords).

All person/s having any right, title,
interest, claim or demand against
the said Tenant or into, upon, in
respect of the said Room by way of
inheritance, possession, easement
or otherwise are hereby required to
make the same known in writing to
the undersigned within 14 days from
the date hereof, with supporting
documents therewith, failing which
the Transfer of rent receipt will be
completed without referring any
such claim or objection, and such
claim or objection, if any, shall be
treated as waived.
Date: 06th April, 2023
S. T. Manek & Co.
Sanjay T. Manek
Advocate High Court, Mumbai
C-3003, Ashford Roayale,
S. Samuel Street, Nahur (West),
Mumbai 400 078.
Mob: 99300 71094
Email. stmanek@yahoo.co.in
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PUBLIC NOTICE

NOTICE is hereby given that our client has negotiated to purchase and
acquire from: (1) Meena Ravindra Gavand and (2) Preeti Ajay Gavand no
(1) of Mumbai Indian inhabitant having her address at 161/12 Ambica Krupa
Sion Main Road Sion (East), Mumbai 400 602 and no (2) of Thane Indian
inhabitant having her address at Gawand Bungalow, Gawand Path Naupada
Thane (West) District Theme 800 602 (Owners) their respective undivided
share right title and interest in the Premises and Shares more particularly
described in the Schedule hereunder written. By Alternate Accommodation
Agreement dated 4th January 1996 readwith Deed of Confirmation dated
9th March 2005 registered under no BBE-2/2092 of 2005 on the same day
with the Sub Registrar at Mumbai-2 readwith Deed of Rectification dated
6th September 2005 registered under no BBE-2/8116 of 2005 on the same
day with the Sub Registrar at Mumbai-2, Nivara Developers Private Limited
allotted the above Premises (on ownership basis) to Ganpat Sakharam Keni.
All aforesaid thee (3) documents in respect of the Premises are lost misplaced
and not traceable and is not under the control/possession of the Owners in
spite of due and diligent search and efforts. The same have not been deposited
with any person or persons or body corporate or financial institution with an
intent to create a charge mortgage or lien as a security for repayment of debts
on the Premises or otherwise. Any person coming in possession of the
aforesaid document and or who is having knowledge of the same, is hereby
requested to forthwith intimate the same to the undersigned in writing. All
persons are hereby informed warned and cautioned not to deal with the
documents in any manner and/or carry out any transaction with anyone on
the basis of the aforesaid lost/misplaced document. Take notice that our client
shall not be bound or liable for any such illegal dealings. Any person having any
claim demand right benefit or interest in respect of or against or to the Premises
and/or Shares or any part/portion thereof, by way of sale transfer assignment
exchange right interest share lease sub-lease tenancy sub-tenancy mortgage
gift lien charge encumbrance occupation covenant trust maintenance easement
pre-emption inheritance bequest possession development rights right of way
reservation agreement lispendens family arrangement settlement decree or
order of any court of Law partnership or otherwise of whatsoever nature or
otherwise howsoever is required to make the same known in writing supported
by authenticated photocopies of valid/ effectual documents to the undersigned
at their office within fourteen (14) days from the date of publication hereof,
otherwise the sale of the Premises and Shares in favour of our client will be
completed without reference to such claim and the same if any will be

considered as waived.
SCHEDULE
(Description of the Premises and Shares)
ALL THAT: (I) Residential Premises bearing 102 admeasuring 669 sq ft
(carpet area) on the first floor of the building known as 'Bliss' situate at
Parsi Colony Road 5 Dadar (East) Mumbai 400 14 within the limits of Greater
Mumbai in the district and registration sub-district of Mumbai City on the land
bearing Cadastral Survey No 557/10 of Matunga Division (Premises');
(Il) membership of the Bliss Co-Operative Housing Society Limited duly
registered under no MUM/WFN/HSG/(TC)/8380/2003 dated 19th December 2003
under the Maharashtra Co Operative Societies Act 1960 (Society") and
(iii) the five (5) Shares of Rs 50/- of the Society each bearing distinctive nos
6 to 10 comprising in Share Certificate no 002 dated 1st April 2005 (Shares).
Mumbai, Dated this day of April 2023
For S Shah & Associates
Sd-
(Shashank Shah)
Partner
Advocates & Solicitors
(An Associate Firm of LD Shah & Company)

Petite Fleur
85 Ranade Road, Shivaji Park Dadar (West) &
Mumbai 400 028 o
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PUBLIC NOTICE

Notice is hereby given to public
at large that | Mrs. Nirmala Subhash
Sood age 66 years residing at Room
No.08, Mahatma Kabir Nagar, Sahar
Road, Chakala, Vile Parle (East), Sahar
P and T Colony, Mumbai-400099
hereby disowns my daughters (1) Sunita
Ashok Sharma, (2) Reena Subhash
Sood, (3) Mrs. Anu Sanjay Kharbanda
and their sons and daughters and
(4) Sunil Subhash Sood and his sons
and daughters for their bad behavior
and misconduct. | voluntarily and
knowingly disowned my daughters
(1) Sunita Ashok Sharma, (2) Reena
Subhash Sood, (3) Mrs. Anu Sanjay
Kharbanda and their sons and daughters
and (4) Sunil Subhash Sood and
his sons and daughters were beyond
my control and supervision, | hereby cut
all ties with them and eternally
disowned them from my inheritance.

Any one who interact with them
does so at their own risk and
responsibility my daughters (1) Sunita
Ashok Sharma, (2) Reena Subhash
Sood, (3) Mrs. Anu Sanjay Kharbanda
and their sons and daughters and
(4) Sunil Subhash Sood and his sons
and daughters actions and financial
liabilities will not be held responsible
by my family or me.

| have forbidden them from owning
any movable or immovable property
belonging to me and my family.

Sd/-
Mrs. Nirmala Subhash Sood
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SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF UNFORS RAYSAFE (INDIA)
PRIVATE LIMITED

Name of Corporate Person Unfors Raysafe (India) Private Limited

Date of Incorporation of Corporate Person 12/08/2008

Authority under which Corporate Person is | ROC - Mumbai
incorporated / Registered

Corporate Identity Number of Corporate | U0301MH2008FTC185751
Person

Address of the Registered Office and | 21, Blue Chip Industrial Estate No. 1, Golani
Principal Office (if any) of Corporate Person | Industrial Complex, Waliv, Vasai (East) Dist.
Palghar, Maharashtra-401208

Liquidation Commencement Date of 06/04/2023
Corporate Person

Name, Address, Email Address, Telephone | DINESH KUMAR DEORA
Number and the Registration Number of the | Registered Address:

Liquidator B-202, ABT Apartment, Rani Sati Marg, Malad
(East), Near Navjivan School, Mumbai-
400097

Office Address: (For Correspondence)
#205, Nadiadwala Market, Poddar Road,
Malad (East), Mumbai-400097

Phone Nos.: 022-28443641, 9321018355
Email Id: dinesh.deora@yahoo.com
Registration Details with IBBI:
IBBI/IPA-002/IP-N00958/2020-2021/13041

Last date for submission of claims 05/05/2023

Notice is hereby given that the Unfors Raysafe (India) Private Limited has commenced Voluntary
Liquidation on 6 April,2023.

The stakeholders of Unfors Raysafe (India) Private Limited are hereby called upon to submit a proof
of their claims, on or before 5™ May,2023 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

" Lagby ugred by UINEDH LA LECRR
I g AL TS

Sd/- DINESH

DINESH KUMAR DEORA KUMAR DEORA Ssimgmnics
LIQUIDATOR OF UNFORS RAYSAFE (INDIA) PRIVATE LIMITED
Date: 06-04-2023

Place: Mumbai




